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cases would be listed for appropriate" 
orders ia tbo light of the judgement. 

~.i!"~tecovery of the amounts of 
CenthD Etcise duty in cases of pend ing 
assessments, the steps initiated were for 
finalisation of pending assessments by 
tbe ColJectorates of Central Excise, 
moving the jud;cial and 'quasi-judicial 
authorities before whom cases were 
pending, for" deciding them in the light 
of tbe Supreme Court judgement and 
moving the Supreme Court for giving 
decisions in ind,vidual cases etc. refer·red 
to above. 

In those cases where pending assess
ments were finalised ~ in terms of the 
Supreme Court judgement, steps were 
also initiated for realisation of the final 
duty amounts due. 

No individual case having a bearing 
on post manufacturing expenses per .. 
taining to the tyre industry has yet been 
decided by th~ Supreme Court or the 
H igb Courts. 

Declioe in wholesale Price Index 

*98 SHRI V.S. VIJAYARAGHA
VAN: Will the Minister of FINANCE 
be pleased to state: 

(a) whether there has been a down
ward trend in the wholesaJe prjce index 
durini the last one year; 

(b) if so, the percentage of decline; 
and 

(c) the steps being taken to ensure 
that the downward trend continues? 

THE MINISTER OF FINANCE AND 
COMMERCE AND SUPPLY (SHRI 
VISHWANATH PRATAP SINGH): 
(a) to (e). The level of Wholesale 
Price Index (1970 .. 71 = 1 00) was 337.6 
(provisional) on 5th January 1985 com
pared with the level of 321.0 on 7th 
January 1984. Tbe annual rate of in
fiatiOll OD 5th January 1985 was 5.2 per ' 
cent as compared to 10.6 per cent at the 

same time last year. Government keeps 
a close watch over the' price situation 
and takes such measures as are necessary 
to keep the prices under reasonable 
control. In particular, steps have been 
taken to build up the buffer stock of 
foodgrains, ensure adequate avc.ilability 
of other sensitive commodities such as 
sugar and edible oils, and restrain the 
expansion of aggregate demand in the 
economy. 

U S. l\tilitary Presence in Indian Ocean 

*105. SHRIMATI GEETA MUKHER
JEE: Will the Minister of DEFENCE 
be pleased to state : 

(a) whether the U.S. Military pre
sence in the Incian Ocean has been 
increaSing in keeping with the' develop
ment and sophistication of technologies 
in support of antisalellite and space 
war; and 

(b) if so, the details and Union 
Government's reaction thereto? 

THE MINISTER OF DEFENCE 
(SHRI P.V. NARASIMHA RAO): (a) 

and (b) Over a period of years there 
has been a general, though 0Ccasionally 
fluctuating. upward trend in the Naval 
presence of the U.S. in the Indian Ocean. 
Development of U.S. Naval forces in 
support of anti satellite and space war 
has not been established although tbe 
possibility cannot be ruled out. 

The Government of India maintains a 
constant vigil over the induction of 
modern arms illto the Indian Ocean with 
a view to updating it. naval plans to 
meet emerging situations. 

On the diplomatic front, Government 
have supported and striven for the Indian 
Ocean region to remain a zone of 
pease. 

Increase 10 Coal Prices 

*110. SHRI AMAL 'l,)AITA: WiH 
the Minister of STEEL, MINES AND 
COAL be pleased to state: 
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(a) number of limes COil( prices have 
heen rai sed after nationalisation; 

.. 
(b) details and ~atgo"s t~reof; 

(c) its Impact on commQD peOple, 
industries and general price situation; 
and 

(d) gains accrued to coal producin& 

States from such regular increase in coal 
prices 1 

THE MINISTER OF STEEL, MINES 
AND COAL (SHRI VASANT SATHE): 
(a) Coal Prices have been revised six 
times since nationalisatioD. 

(b) The details of the revision are as 
UO'dec :-

Average ·pit-bead price (per tonne) 

Date of 
revision 

; .4 .1974 

1.7.1975 

17.7.1979 

14.2.1981 

27.5.1982 

8, t .1984 

----

Coal lodie 
Limited 

Rs. 47 .. 50 

Rs. 64.92 

Rs. 101.18 

Rs. 128.02 

Its. 145.93 

Rs. 183J)O 

IRCreMe in coal prius has been oeces- . 
sitated due to increase in the cost of 
production caused by escalat iom in the 
costs of iOJ)\lt9, such as labour, power7 

stores, ~plosives, petrokum, oil aDd 
lubcicaPt5, higher -incidence of deprecia
tion and interest charges doC. The wages 
()f Ihe workers h~ve lODe up OOnsiderabJy 
ark" l1atiooalisation 00 .-ccoont of the 
three National CORI Wage Agreements 
which became' ~ive from 1/ t / ~ 975, 

lDdusuy 

Railways 

Steel 

Siogareoi 
CoJIJeries 
Company 
Limited 

Rs. 50.50 

Rs. 67.65 

Rs. 99.92 

R~. 136.85 

Rs. 154.75 

Rs. 192.00 

Price of 
soft-coke 

Rs. 86.00 

Rs.. 86.00 

Rs. 110.00 

Rs. 150.00 

Rs. 175 00 

Rs. 175.00 

I II {I 9 79 a n~ I /1 J I 9 8 3 . Cost of 
Idboar accounts for about 60 per cent 
of the Jota! cost of production of coal. 

(c) The impact of the price revision 
on consuming industries bas not beea 
very signific'ln t. The impact of the last 
prICe revision which became etTective 
from 8.1.1984, on major user industries 
like RailWBYs, Steels POWeI' and Cemeat 
baa been estimated as under :-

1m pact as ~, of'total cost 

1.86 

3.5 

1.5 to 1.7 

4,39 
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The price or the cOnm1on man', ruel~ 
lort coke was not increased during the 
last price revision. This priG."e has. been 
retained at Rs. ) 75 ... 00 per tonne whi~h is 
ihe price prnaifiog ~ince 198'2 and is 
tonsideraoly lower tban the a~'ual ~ost 
of manufactUl"C' of this fuel. 

(d) No direct gain accrues 10 IJJe 
coal producing States < 00 aCCollnt of 
J'evision or coal price,. However, in
directly the States sam as sales tax is 
levied by tbe States oD sales of £001 and, 
is usually on an ad-va/oran1 basis. 
Though royalty 00 coal, payable to the 
~tate Governments, is fixed on tonnage 
basis and not linked to the prkes of coal" 
cesses on coal are levied by some of the 
State Governments which have also lone 
up with the upward revision of coal 
prices. The rates of ceS5eS are not 
uniform and vary from State to Slate 
as well as from y~r to )ear. 

National Cadet Corps a5 Se£0Rd Line 
of Defence 

*1 t 1. SHRI B.V. DESAI: Win tbe 
Minister of DEFENCE be pleased to 
.tate : 

(a) whether the Central Advisory 
Committee or tbe NationaJ Cadet Corps 
has recommend'ed that the organisation 
should tJe developed as a second line of 
defence; 

(b) if so, whether the Committee 
felt that the Nee training at present 
lald more emphasis on adv~nture and 
in a way neglected tbe mifita'ry aspect; 

(c) if ~<J, wbether Government have 
considered this proposal seriously in view 
gf the possible threat from the neigh
bouring countries~ 

(d) jf nct, the main r~a!ODS thereof; 
and 

(e) the other steps being taken t(),. 
improve the second line of defence? 

TH E MINISTER OF DEFENCE 
(SHR) P.V. NARASIMHA RAO): (a) 
to (e) Th~ Cent~) Advisor, Committee 
c( the NC~ bas not recommended that 
the OrganisatioD should be developed 
as a second Jine- of defence. However, 
durinl the. Committee~8 discussions 00 

15-3.1984 on a question whether an 
Evaluation Commipee should be aJ'point
cd to 10 inlo the questions of the aims, 
objectiyes, trainiol prOlrammcs and 
achievements of the Nee, the possibility 
of llsing the Nee as a second line of 
defen~e was mooted. 

• 
2. The Central Advisory Committee 

recommended that a Committee, headed 
by tbe .Ra1csba Rajya Manu'; be consti
tuted to go into all these aspects. The 
constitution of the EYalua1ion Committee 
ili under cOllsideratioD. 

[Translation J 

Geoera Uon of Black M6Dey io 
Film lodustry 

.112. SHRI MOOLCHANDDAGA: 
Will the Minister of FINANCE be pleased 
'0 state: 

(a) whether Government are aware 
of large-scale generation of black money 
in the film indus-try ; 

. (b) if so, have dOl'ernment investi
gated into the rea~ons for large·scaJe 
generation of SUCD money in the fijm in
dustry and. if so their findinp ; 

(c) . action taken by Goyernment to 
check in flow of bJack money in the film 
industry and the results thereof; and 

(d) whether Government propose to 
take stringent measures againM the peopre 
in the film industry indutging in invest ... 
ment or black money aDd evasion of 
income- tax ? 

THE MINISTER OF STATE IN THB~ 
MINISTRY OF FINANCE (SHRI JANAR
'DHANA POOJARY, : (a) The Govern-




